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THE UHATI HIGH COU ATGUW HATI
(HIGH COURT OF ASSAM, NAGALAND, MZORAM AND ARUNACHAL PRADESH)

NO.Hc.vu-1o8/20 Lll(vr)t 46qL' t^.

Shri Kaushik Kumar sharma,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

shri Neiko Akami,
Registrar, Gauhati high Court,
Kohima Bench, Kohima r\

oated Guwahati,2/ September,2021.

Sub:.

Ref:

Sir,

With reference to the above, I am directed to inform you Elat the prayer

of Smti Khesheli Chishi, Principal ludge, Family court, Dimapur, Nagaland for Gasual

leave for thre€ days from 06.10'2021 to 08.10'2021, has been granted The

Principal District and Sessions Judge, Dimapur has been allowed to hold the additional

charge of the court and office of the Principal Judge, Family Court, Dimapur, Nagaland

during the absence of Smti. Chishi on leave.

Both the officers may be informed accordingly'

Yours faithtully,

sil-
JT.REGISTRAR TVIGILANCE)

) L9'1'L)L/
Copy to

ect Manager, Gauhati High Court.

Casual leave.

Your note dated 27 .@.2021
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